
 
COURT-I 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(Appellate Jurisdiction) 

 
 APPEAL NO. 31 OF 2018 &  

 
IA No. 1025 of 2018 

 
Dated:  30th August, 2018 

Present :  Hon’ble Mrs. Justice Manjula Chellur, Chairperson  
  Hon’ble Mr. S.D. Dubey, Technical Member 
 

 

M/s. Green Energy Association  
In the matter of: 

…. Appellant(s) 
Vs.   

 Karnataka Electricity Regulatory Commission & Ors. .… Respondent(s) 
 
Counsel for the Appellant(s) : Mr. Parinay Deep Shah 

Ms. Aradhna Tandon 
 

Counsel for the Respondent(s)  : Mr. Balaji Srinivasan 
Ms. Pallavi Sengupta 
Mr. Mayank Kshirsagar for R-2 
 
Ms. Ragima for R-3 
 
Mr. Ashok Bannidinni for R-6 

 

  

ORDER 

 Reply by the Respondents who have not yet filed reply, be filed within 

two weeks with IA as a last chance. 
 

 List the matter on 20-9-2018
  

. 

            (S.D. Dubey)       (Justice Manjula Chellur) 
          Technical Member      Chairperson 
tpd/js 
 
 

 


